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Tk Form of Annual Performance Appraisal Report of

£
&
(_X ; Accountant/Assistant/Cashier/ LDC

Ministry/Department/Office of

Report for the year/period ending:

Part | : Personal Data

(To be filled by the Administrative Section concerned of the Ministry/Department/Office)

1.  Name of Officer
2. Date of Birth
3. Designation of the post held

4. Whether the officer belongs to
Schedule Caste/Schedule Tribe

5. Present Grade

6. Date of appointment to the
present grade

7. Name of officers with designations
with whom employed during the
year and the period served with

each

2  Period of absence from duty on
leave, training etc. during the year




Part Il : Self Appraisal
(To be filled by the Officer reported upon)

i Brief resume of the work done by the during the year/period from
........... £0...eeeeene(The resume to be furnished should be limited to 100 words)
v 7 Please also indicate items in which there have been significantly higher achievements

and your contribution thereto.

3 Please state, briefly, the shortfalls in your input and reasons therefore, if any.

4. Please state whether the annual return on immovable property for the preceding
calendar year was filed within the prescribed date i.e. 31" January, of the year
following the calendar year. If not, the date of filing the return should be given.

Place
Date

(Signature of the officer reported upon)




B Does the Reporting Officer agree with the statement made in Part II? If no, the extent
to disagreement and reasons thereof.

Part-111 : To be filled by Reporting Officer

2. Assessment of work output

Numerical grading is to be assigned by Reporting and Reviewing Authorities on a scale
of 1-10 (One-Ten), where 1 refers to the lowest and 10 to the highest grade.
Weightage to this Section would be 40 percent.

Sr.
no

Items Reporting Reviewing Initial of
Authority Authority Reviewing
Authority

Ability to apply the relevant
Rules and Regulations correctly

Capacity for examining cases
thoroughly

i)

Quality of Noting and Drafting

iv)

Promptness in Disposal of work

Overall Grading on ‘Work
Output’
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Assessment of functional competency (weightage to this section would be 40%)

Se. Details Grading Reviewing Initial of
no Reporting Authority Reviewing
Authority Authority __l

i) Attitude to work
rii) Intelligence, keenness
iii) | Maintenance of discipline

iv) | Sense of responsibility i)
v) | Communication skills

vi) | Ability to work in team

vii) | Ability to meet deadline

viii) | Regularity and Punctuality in

attendance
Overall Grading on ‘Personal
Attributes [i to viii]/8) ;
4, Assessment of functional competency

Numerical grading is to be assigned by Reporting and Reviewing Authorities on a scale
of 1-10 (One-Ten), where 1 refers to the lowest and 10 to the highest grade.
Weightage to this section would be 30 percent. :

Sr. Details Reporting Reviewing Initial of
no Authority Authority Reviewing -

Authority
i) Knowledge of

Rules/Regulations/Procedures in the
areas of function and ability to apply
them correctly.

ii) | General intelligence and keenness to
learn

iii) | Standard of maintenance of registers
and other documents assigned to
him/her and promptness inclosing
and submission of registers and
return.

iv) | Initiative

SR - S s B e
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ek LiRE ol
Overall Grading on ‘Functional
Competency’
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Note: The overall grading will be based on addition of the mean value of each group of
indictors in proportion to weightage assigned.
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part —IV: General

Relations with the public (wherever appl
(please comment on the officer’s accessi

icable)
bility to the public and responsiveness to

their
needs)
]
- State of Health

% Integrity (Please comment on the integrity of the officer)

4. Pen Picture by Reporting Officer ( in about 100 words) on the overall qualities of the
officer including area of strengths and leaser strength, extraordinary achievements,
significant failures and attitude towards weaker sections.

L
B Overall numerical grading on the basis of weightage given in Section 2, 3 and 4 in Part-

11l of the Report.

(s

PIACE: | Liiisarerssitbasesnmsestoss

Date:

Signature of the Reporting Officer

Name in BIOCK 18TerS i

Designation:

During the period of REPOTE.ccoterersnnsaraseressssbasassensss
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PART-1V: Remarks of the Reviewing Officer

Length of service under the Reviewing Officer

Do you agree with the assessment made by the Reporting Officer with respect to the
work output and the various attributes in part-1ll. In case you do not agree with any of
the numerical assessments of attributes please record your assessment in the column
provided for you in Part lll and initial your entries.

(

In case of difference of opinion, please give details and reasons for the same.

Comments, if any, on the Pen Picture written by the Reporting Officer.

Overall numerical grading on the basis of weightage given in Para2,3and4in Part-1ll
of the Report.

Signature of the Reviewing Officer
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mzmmmmmmwaﬁmﬁxmwmég‘m%maermmmﬁfammgv;
The Annual Performance Appraisal Report is an important d _f'cfiiment, it provides the basic and vital
inputs for assessing the performance of an officer and for his/her further advancement in his/her career.
The officer reported upon, the Reporting Officer should, therefore, undertake the duty of filling out e
form with a high sense of responsibility. ;
WWWW@WWWWWWWUWMWWWrm& i aw ed
Wmﬁmﬁmgwg%{zﬁmmwammwmg | fed fRwd
ar WS @, 3w wfeesd, fﬁaﬂﬁn\éﬁ!@m&?ﬁrﬁrﬁm, Sefivefy sruar e eafved @ WA
Joeh frar 3 g I wE Ag A RT ;

Reporting Officers should realize that the objective is to develop an officer so that he/she realizes Lis/
true potential. It is not meant to be a fault finding process but'a developmental one. The Reporting
Officer should not shy away from reporting shortcominzs in performance, attitudes or overall personal:ty
of the officer reported upon.

ﬁn&z@ﬁatmﬁmmmmammmv'.ﬂdéa\-mmmwmmﬁmﬂ A S
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The jtems should be filled with due care-and attention and afteridevoting adequate time. Any attenpl to
fill the reportina casual or superficial manner will be easily discernible to the higher authorities. i

“

el ST AuteeRa w9 A R S| e 5 o T O R & S 81 | Jumelr s T
s & iR award gffer ¥ ammmﬁﬁmﬁnimmmmfmgmm afomd ¥
s @ Tl G § @i |ngahammammmmmfm

Every answer shall be given in a narrative form except where numerical gradings is to be awardeil. 1he
space provided indicates the desired length of the answer. Words and phrases should be chosen careli
and should accurately reflect the intention of the officer recording the answer. Unambiguous ard siapee
language may be used. ;

L

s farmsr a w@Ed, 37 il P Qe A Jel £ ooy ad % e A s A g RFY SR als &R
i | afy @ s foreitier af & v 98 AR 2, A zw G & W a w TR & e
g fre S las'rzim-aa:ﬁ.;i—cﬁﬁammn’iam%wmﬂmmmﬁmmm |

The Reporting Officer shall, in the beginning of the year, assign targets to each of the officers to whe b
is required to report upon for completion during the year. In the case of an officer taking up a new o3t i
the course of the reporting year, such targets/goals shall be set at the time of assumption oi
change. The tasks/targets set should clearly be known and undetstood by the both the officers conce:

rafy Frecreet FEarwe wh A [ A A I ¥ e wg R TE AR AW BB H B AL G
%y R s A AR W Prafie e O FPSEE H e w wfge IR ware G
et § YURIETF HH SR AT | 5("3 ,‘

Although performance appraisal is a year-end exerxise, in orderthat it may be a tool for human resturee
development; the Reporting Officer should at regular intervals review the performance and take rcessry
corrective steps by way of advice etc. o

e TR T AE A e oy B ag e R S e sl ¥ wrARSARE, U0
mmﬂﬁ,ahwmﬁﬂaanﬁﬁmaﬁmmlaﬁ |

It should be the endeavour of each appraiser to present the truest possible picture of the appraisze in
regard to his/her performance, conduct, behaviour and potential.

g sy, i T S ) & R & A # fdeide yafiy @ & W @
Assessment should be confined to the appraisee’s performance during the period of report only

ag 3wiE & o ¢ o1 aur2 fr @5 s A W, (v ¢ g Jruar T IET W ¥z & ) fanlk s
¥ man ¥ ORE Wwad A g w9 § AR sgardar S| ZE wET 9 TA110 ¥ g @, RRw aTe fE A
¥ gEu A WA sEuEr AT 1 12 & A% 3R %10 F I8 R PPt S s Sl T M IS MR T LAl R @ 8
yrasar & | witgad A3 R 9@ & Ay & fé Rea ard 3 wee e Aty FIOETR ® NG T
S s Jada e at W ¥ oy uw ad e f g F wir w6 e |
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It is expected that any grading of 1 & 2 (against work output or attribute or overall grade ) would b
adequately justified in the pen picture by way of special failures and similarly any grade of 9 & 10 woul!
be justified with respect to special accomplishments. Grades of 1-2 or 940.-,'“?:?_%[’_;9?‘??, to_be rars
occurrences and hence the need to justify them. In awarding a numerical grade the reporting and
reviewing authorities should rate the officer against a large population of his/her peers that may be
currently working under them.
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10.
For purpose of calculating average scores for empanelment/ promotion, the following grades will be
considered
:Bm’lo%m .:u HHRIs i ‘ AN
rE 9
Between 8 and 10 Outstanding o
63k 8& drg =
=d HewT 7
Between 6 and 8 Very Good o
4 3R 6 % 9 e 5
Between 4 and 6 Good =
4 9 A L 0
Below 4 )
feoroft / NOTE
wE ¥ gERE A @ e ¥ Rreaiafa afvar @ aee aRen wie -
The following procedure should be followed in filling up the item relating to integrity:-
1) iy i f weafer ¥ 9§, W a@nr A |
If the officer’s integrity is beyond doubt, it may be so stated.
(i) afy W TE ¥, Ag @ Wl o R o iR PR wiad f o
If there is any doubt of suspicion, the item should be left blank and action taken as under:
() mmwfkwvﬁﬁﬁrmmmﬁmézﬁm | froqofy € ve wfy A o & my
e aREaA Fwdr & o fw & A, muzgﬁﬁamwaqa?ﬁ?ﬁrw el &Y Gl & 1 orgl
zmﬂmmmurwmmmmmmﬂﬁtWwﬁwﬁwqﬁa,wtfm
ﬁv‘mma:FomM%Wﬁﬁﬁqﬂmzﬁmmmﬁa@mﬁ%m;mﬁgm
g g, S oh Rufd |
A separate secret note should be recorded and followed up. A copy of the note should also be sent
together with the Confidential Report to the next superior officer who will ensure that the follow-
up action is taken expeditiously. Where it is not possible either to certify the integrity or to recordt
the secret note, the R‘epom’ng Officer should state either that he has not watched the officer’s work
for sufficient time t0 form a definite judgment or that he has heard nothing against the officer, as
the case may be., ¥’ ;
@ af, 3@%@%%@%&3{(@3@%. fET f7 TeafREEE &Y e v At
aeeE v §Rafy Mty RO F g o
If, as a result of the follow-up aclion the doubls or suspicions are cleared, the officer’s integrity
should be certified and an entry made accordingly in the Confidential Report.
(m afy wag g @ e § qu ol ffrag &x Ru w@ aiew 3 a8, wdfta il & HiE ARG IR
& s | ‘
If the doubts or suspicions are confirmed, the fact should also be recorded and duty communicated
to the officer concerned.
(&) n%mmﬁ%qﬁvmw, ﬁ&aqw&@ﬁ%aﬁrﬂamgﬁ!ma HOHI & ITRT

ST 3R & 2kwr dwn ST AT AR 3 aw swdw (@) 3k () W qufafie @@ & il wfe
If as a result of the follow up action, the doubts or suspicions are neither cleared nor confirmed the
officer’s conduct should be walched for a further period and thereafter action taken as indicated at
b) and (c) above.

(8 HARW & WA TG . 51/4/84-4T.(F) fzma«' 21.6.1965)
(Ministry of Home Affairs O.M. No.51/4/84-Estl.(a) dated 21-6-1965)
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PROFORMA

CERTIFICATE

Certified that a copy of my APAR for the period 2021-22 have been provided to me in
terms of DoPT’s O.M. No. 2101 1/1/2005-Estt.(A) dated. 14.05.2009 and O.M. No.
21011/1/2010-Estt(A) dated 13.04.2010. I have nothing to represent.

Signature

Name

Designation

Min./Deptt.

Dated:

With stamp




